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State Amount sanctioned in
1970-71

(Rs. in lakhs)

1. Andhra Pradesh 22.40
2. Assam 2299
3. Bihar 23.31
4. Gujarat 15.64
5. Haryana 9.00
6. Jammu & Kashmir 2.20
7. Kerala 10.00
8. Madhya Pradesh 46,81
9. Maharashtra 27.82
10. Mysore 21,94
11. Orissa 16.00
12. Punjab —
13, Rajasthan 21,00
14. Tamil Nadu 30.73
15. Uttar Pradesh 15.00
16, West Bengal 14 85
17. Himachal Pradesh 17.01
316.00
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Comproniise Formula on the Cauvery
Water Dispute between Tamil Nadu
and Mysore

233. SHRI C. CHITTIBABU :
SHRI S. RADHAKRISHNAN :

Will the MINISTER OF IRRIGATION
AND POWER (SINCHAI AUR VIDYUT
MANTRI) be pleased to state :

(a) whether the Union Government have
decided on a compromise formula on the
Cauvery Water Dispute between Tamil
Nadu and Mysore ;

(b) if so, the details of the compromise
formula ; :

(c) whether the Government of Tamil
Nadu have been consulted on the compro-
mise formula ; and

{d) if so, their reaction thereto ?
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